3h19 Written dnswirs

Industrial Policy Reaslution of the
30th April 1056 has further reiterated
this view point. It hag heen Govern-
ment's constant endeavour to imple-
ment this policy while sanctioning
new industrial schemes under the
Industries (Development and Regula-
tion) Act, 1951. The requirements of
various parts of the country are con-
sidered along with other relevant fac-
tors like the degree of essentiality
and technical feasibility of these
schemes and efforts are made to dis-
perse industries on as wide a basis as
possible subject to (i) the availability
of raw materials, (ii) supply of water
and power; (iii) transport facilities,
and (iv) proximity to consuming
markets.

It will, therefore, be evident that
the desirability of developing indus
tries on a regional basis was conceiv-
ed as g matter of bolicy even before
the suggestion of the States Reorgani-
sation Commussion and was being
followed by the Planning Commussion
and the Government. The same
policy continues.

Fertilizer Plant at Bhilai

861, [ 8hri Muhammed Elias:
7 Shrl Hem Raj:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government have
taken any decision in regard to the
establishment of a Fertilizer Plant at
Bhilsi; and

(b) 1f so, whether it will be under-
taken during the Second Five Year
Plan period?

The Minister of Industry (Shri
Mannbhai Shah): (a) and (b). There
is a bye-product plant at Bhilai
which is an integral part of the steel
works there which will produce
16,390 tons ammonium sulphate per
year. Apart from this there is no
proposal to put up a Fertiliser Plant
in Bhilai,
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Bama~s $0 Indizn and Japumese
Property during War

*363. Shrimati Ila Palchoudhuri:
Shri Aurobindo Ghusal:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether payment of indemni-
ties by the Japanese Government for
damages doné to Indian property in
Japan during World War II has been
completed;

(b) if so, the total amount received;

(¢) whether any damages were
caused to Japanese property also in
this country during war period; and

(d) 1f so, the amount of indemmnity
which the Government of India have
paid to the Government of Japan?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Yes, Sir.

(b) Rs. 36 lakhs.
(e) Yes, Sir.
(d) Rs 3,743
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